District

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate

Date

List of cases where Case Management Hearing was held during the month of January-2022

ofDate of Case

Registration Management
Hearing

Court-02

1 H. BHARAT] CS COMM-CBS YOGENDE [17.03.2020 03.01.2022
RASHAR, 875/20 PUBLISHERS [RA
ISTRICT JUDGE VS. PUNEET GAUTAM
(COMMERCIAL
ICOURT)-01
(w.e.f -
20.07.2021)
CS COMM-ADVISTAS RAJEEV [28.01.2020 18.01.2022
184/20 SALES VSDAYAL
GRAPHIC INDIA|
LTD.
CS COMM-AR.S. SUDHIR [28.09.2018 25.01.2022
973/20 ENTERPRISES [KUMAR
VS.
DHARMENDRA
KUMAR
CS COMM-+JUST SPRAYJV.K. PURI [16.07.2018 28.01.2022
1866/19 IMARKETING VS.
DEVENDER
KUMAR
SACHDEVA
Sh. RajneeshiCENTRAL |NIL
umar Gupta,
istrict Judge,
Commercial




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

3 [|Sh. Pawan Kr/CENTRAL

Jain, District
Judge,
Commercial
Court-03
4 %Is Nisha Saxena,[CENTRAL |[CS ANJANA SH. VIKAS04.02.2021  |04.01.2022
istrict Judge, COMM)- |BHATIA VSSHARMA
Commercial 413/2021 |[NORTH DELH]I
Court-04 IMUNCIPAL
ICORPORATION
CS ARVINDER SH. VIKAS|04.02.2021 04.01.2022
COMM)- [SINGH VSSHARMA
412/2021 [NORTH DELH]I
IMUNICIPAL
ICORPORATION
CS [CICI BANK LTD., 22.12.2020 14.01.2022

S.
COMM)- |VS. DEVES %[HETNA
1881/2020 [PATTANAIK BHALA




District

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate

Date

Registration Management
Hearing

ofDate of Case

Court)-02

Sh. Ashwani Kr/CENTRAL |[CSCOMM —KRISHNA KAPIL 22.03.2021 02.12.2021

Sarpal, District 1009/21 TRADING V/SYADAV

Judge, HALDI RAM FOR

Commercial PETITION

Court-05 ER AND
SH
SOURABH
FOR

CS COMM —ISLAMUDDIN [WAHID [19.01.2021 03.12.2021
218/21 V/SS S KAPOORJALI FOR

PETITION
ER AND
ANUPAM
GUPTA
FOR
RESPOND

Sh. Manmoha FENTRAL NIL

Sharma, Distric

Judge,

Commercial

Court-06

Sh. Dinesh Bhatt ,West

(DJ  (Commercial

Court)-01

Sh. Gurdeep/West

Singh, DJ|

(Commercial




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

o [SH. SANJEEVINEW
JAIN, DISTRICTDELHI
JUDGE
(COMMERCIAL
COURT)-01




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

GANPATI SH. 17.02.2021 19.01.2022

PAL SINGH,[DELHI COMM-60 /[ELECTRICAL &ANKUR
[DISTRICT JUDGE, 2021 HARDWARE SINGHAL
COMMERCIAL STORE VS. AIR
COURT-02 FORCE NAVAL

HOUSING

BOARD AND

ANR.

CS —M/S. SH. ANIL24.07.2021 20.01.2022

COMM- DESICCANT SHARMA
250/2021 [ROTORS
INTERNATIONA
L PVT. LTD. VS.
THE SENIOR
DEVISIONAL
MANAGER )
UNITED INDIA
INSURANCE CO|

LI

11 [SH. SANJIV JAIN,NEW NIL
ILD. DISTRICTIDELHI
JUDGE (COMM.)-

03




12 |SH. PREM KUMAR

DISTRICT JUDGE

(COMMERCIAL
COURT)-01

District

SOUTH

Case No.

Petitioner Advocate Date ofDate of Case
Name VS
Respondent

Name

Registration Management
Hearing

J01.07.2019 11.01.2022

Uha,

CANARA BANK

CS (COMM)|Vs. CHANDER
112/19 PAL SINGH
Sh.  Achall13.05.2019 11.01.2022
Gupta
SYSTEMAIR
INDIA PVT. LTD.
Vs. GMP
TECHNICAL
CS (COMM)SOLUTIONS
74/19 PVT. LTD.
CS (COMM)PUNJAB  ANDISh. Shivani29.11.2019 18.01.2022
387/19 SIND BANK Vs|Thakur
SANJAY KUMAR
MEHTA
CS (COMM)DEVVRAT Sh. Natwaro7.12.2019 21.01.2022
393/19 IMPEX PVT. LTD|Rai

Vs. CHAUHAN
BROTHERS
PLUMBING
FIRE PVT. LTD,
AND ORS.




District

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate

Date

ofDate of Case

Registration Management
Hearing

PAL SINGH

ICICI BANK Vs, 08.02.2021 06.01.2022

RAM KUMAR|

SINGH
CS (COMM)SACHIN WALIAMs. Megha [07.03.2020  |06.01.2022
156/20 Vs. VINOD

GUPTA
CS (COMM)MARKET Sh. Amiquez2.01.2021 20.01.2022
50/21 ININETY  NINHKhalid

PVT. LTD. Vs,

099 MARKET]

PVT.LTD.
CS (COMM)[CANARA BANK|Sh. S.K|01.07.2019 11.01.2022
112/19 Vs. CHANDERPha




DISTRICT JUDGE
(COMMERCIAL
ICOURT)-02

District

Case No.

Petitioner
Name
Respondent
Name

VS

Advocate Date

Registration Management
Hearing

ofDate of Case

CS(COMM) [Kartar Sing 05.08.2020  [06.01.2022
212/20 Kochhar VsjChand

ICICI Bank
CS(COMM) [Iffco-Tokio Deepak  [20.01.2020  [14.01.2022
24/2020 |General Kumar

Insurance ColVijay

Ltd.and Anr. V§

M/s. Cellphonix

Corporation
CS(COMM) |Anurag Jain VsJAditya Jain|09.10.2019 19.01.2022
325/19 Taranjeet Bawa,)

[Prop. Intermac




District Case No. Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

CS(COMM) |[Punjab NationallDevendra [07.03.2020 [20.01.2022
158/20 Bank VsfSain

Rajender & Anrs.
CS(COMM) [Progressive Amit Goel [26.08.2019  [22.01.2022

220/2019 [Infotech Pvt Ltd
Vs. Zenhill Pvi
Ltd

CS(COMM) [Diamond K.G. 19.03.2021 28.01.2022
125/21 Modular Pvt Ltd[Bansal
Vs. Yash Arora &
Anr




District

Petitioner Advocate Date ofDate of Case
Name VS
Respondent

Name

Case No.

Registration Management
Hearing

CS(COMM) |[Radha
311/20 DairyVs.
Piccadily,
Delhi

21.10.2020 290.01.2022

14

SH. RAJ KUMARSOUTH-

CHAUHAN, LD.JEAST
ISTRICT JUDGE
(COMMERCIAL-
OURT), SOUTHA

T, SAKET]
COURT

NIL

15

VACANT COURTSOUTH-
OF MS. RAJ RANIEAST

IMITRA, DISTRICT]
JUDGE (COMM-

02), SOUTH EAST]
ISTRICT, SAKET]
EOURTS, NEW,
ELHI

NIL




District

Case No.

Petitioner Advocate Date ofDate of Case
Name VS Registration Management
Respondent Hearing
Name

17

MS. SARITA|

IRBAL,

ISTRICT JUDGE,
(COMMERCIAL
COURT)

(w.e.f- 20.07.2021)

North-East

NIL

18

MS. NIVEDITA|
ANIL SHARMA

Shahdara

NIL

19

MS. SUKHVINDER]
IKAUR

Shahdara

NIL

20

Sh. Vinod Kumar,
.d. DJ (C.C.)

North-West

NIL

21

MS. BARKHA

GUPTA, DJ(COMM)

North

NIL




DUDANI,
(COMMERCIAL)

District

Case No.

CS COMM.

Petitioner
Name
Respondent
Name

VS

BANK OH

Advocate

S.K. ROUT

Date

ofDate of Case

Registration Management
Hearing

05.11.2018

02.12.2021

SINGH

21/2018 MAHARASHTRA

VS MANISH

IMALKOTI
CS COMM.JPUNJAB SUNIL 05.12.2019 06.12.2021
220/2019 [NATIONA BANKIGULIYA,

VS PRATAP[.P. SINGH




	Form-5

